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g

ST, 16 TFqay, 2025

FT.3T. 4690(F).—F4 1T FTHT F Yo7 &rfafaew, 1989 (1989 F7 24) Ua Yory (Fefrer) srfarfiam
2008 (2008 =T 11) (& =8H THF THTq I ATATIT F@T AT 8) T a7 20F F @< (1) FRT J&T
IRAT T AT 2d gU, T THTETT &l ST o TATq [ Al TAST & (o0, 3 0 et |@terd foa
THY SIUEG AEAT § &AT T 8, eI ST HOASHY - "9adr g2 (178.28 fRHT) gl
RS (9T ¥ RS & AeaTad, e, Yavad S IR & o suterd g, UEr s &
ST T o ST ! SATTT FLAT &

I 9 | Baag s =T, To97T § =6 ATag=T & T 6 arera 7 30 () &7 #7 srater
& Y, S AfAIH &t g 209 6 ITIRT (1) F AT @6 TS & o7 U i F o0 7
STANT o TFa=e | SATeT HT TR

T UAT AT T TR TATT STEUE ATAFA- aa=T, - drerareT, Toreem= & forfea
¥ 3T ST 3T SHH IHE AT SUATUT T T HETH ITITT SMadshdl &l =<1 =9 & 77 fafy

6905 GI/2025 1)



2

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

FAATAT % ATeTH F AATS T TAHL TG FIT 31T T UH SATETT 0l AATS e TAT UHT 3T ST el
& T IS L g1, S ae ey saeas G0, Aeer g, AT a6 el & ST HT THT AT

ST T HT

LR

FIRT HETH AT o ST FIATAT H IAHT HLreA07 FohaT ST 9t gl

I ATAATw it aT 209 FT IT-4T1(2) F AT T TTierenT<r g B i swaer sifaw

TH ATATAAT & AT A ATAT S T TR T I F 7T 91X 3IUaed g oY fgdag =t

T

AT Torer 39 3o afRaseT So7 oferm Yo 3 o8 oeo | oo — ST €< (178.28 fY)

LT TRIASHT & oI ST ATastae i FT ST gigd A7 g Sierd f&aw -

P [ e | e | Tt [ e |
1| sfremrer | a= AT 2440 T 157.679 0.0158
2| fyermer | ae AT 2442 T 1252.244 0.1252
3| sffemrer | ae e | 4263/2442 | ey 253 0.0253
4| femrer | aeT S— 244211 | ge=rh 479.696 0.0480
5| serer | e S— 244212 | geETH 1137.953 0.1138
6| sfiearer | == T 1085 e 294.621 0.0295
7| e | e - 1081/23 | werdy 90.936 0.0091

Fran | 3,666.13 0.3667
8| sferrer | ae - 2441 o 1280.116 0.1280
9| sferrer | ae - 1084 o 860.646 0.0861
10 | sferamer | aae " 1083 sl 1722.923 0.1723
11| sfeamer | a9 e 1082 fordy 807.543 0.0808
12 frarer o N 1082/14 sl 12.127 0.0012
13 | sfferamer | aae T 1082/10 fsft 51.85 0.0052
14 | sfreramer | a9 - 1082/7 i 22.414 0.0022
15 | sfferamer | aae T 1082/2 fsft 85.161 0.0085
16 =T | e P 1082/6 Ferty 221.746 0.0222
17 e 5 N 1082/3 Ferty 311.53 0.0312
18 e o e | 4597/1082 | ffy 110.565 0.0111
19 | sfreamer | =9 e | 4596/1082 | fsfy 95.965 0.0096
20 | sfrearer | au=T e | 4595/1081 | fsfy 631.782 0.0632
21| sfremarer | &= e | 459411081 | fyshy 656.173 0.0656
22 | sfferrer | ae T~ 1081/3 oy 399.532 0.0400
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23 | sferarer | mmem S 108124 | frsfr 998.142 0.0998
24| sferamer | @ e | 453414503 | Bt 333.423 0.0333
25 | sferamer | @ S 1081/7 freft 348.352 0.0348
26 | sferrer | e S— 1081116 | £rft 157.185 0.0157
27 | sferarer | mrem S 108117 | frsfr 331.014 0.0331
28| sferamer | @ S 1081/9 freft 631.685 0.0632
29 | sferamer | ae S 1081/25 | frft 419.092 0.0419

g | 10,488.97 1.0490
1 | sfrearer | et e 95 qTh | 2488.771 0.2489
2 | femmer | aer e 94 Y 278.106 0.0278
3 | sfemmer | @ St 93/2 S 52.798 0.0053
4 | sfreramer | aEer S 317/1 SN 837.926 0.0838
5 | sferarer | e S 91 et | 10553.309 1.0553
6 | sferarer | e S 92 S S 1765.773 0.1766
7 | sferarer | we St 447 S 1163.672 0.1164

Wzﬁ-q- 17,140.36 1.7141
8 | sferarer | a S 412 Frsfy 1549.465 0.1549
9 | sferarer | e S 415 refy 754.058 0.0754
10 | sfemmer | =rer S 421 refy 223.6 0.0224
11 | femmer | =rer S 422 refy 417.351 0.0417
12 | et | & St 423 frsft 444.473 0.0444
13 | et | & S 424 Frsfy 318.457 0.0318

Wzﬁ-q- 3707.404 0.3706
1 | emmer | wver | enfamwer | 1451 S 57.47 0.0057
2 | sferarer | aver | enfRmuwet | 1447 | mewrh 51.08 0.0051
3 | sferarer | wuer | anRmmwet | 725 S 2178.904 0.2179
4 | sfrrarer | aver | enferamet | 14531 | memrhr | 14744.937 1.4745

@'zﬁ'rr 17,032.39 1.7032
S | sfieraTeT TAST | ATRATHA 1445 IGEl 1232.991 0.1233
6 | st | aver | enfRmmert | 1443 At 297.903 0.0298
7 | sfrerarer | aer | enfemwmer | 327201442 | frhy 42.842 0.0043
8 | et | mier | enfRmumer | 1442 Arfr 359.204 0.0359
9 | dfieraTel TAST | ATRETRAT 1441 fastr 304.249 0.0304
10 | sfierarst aAST | AT 1438 IGEl 1087.782 0.1088
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1M1 | sfrmarer | aiver | erferamai | 1437 st 233,664 0.0234
12 | sferamer | e | enfmmmer | 14172 | Fref 385.322 0.0385
13 | femmer | arer | enfamer | 14171 frft 365.516 0.0366
14 | emmer | wver | e || 1416 frft 753.073 0.0753
15 | sfrerarer | e | enferami | 1415 st 628.037 0.0628
16 | sfrerarer | et | enfegamer | 900 st 1859.071 0.1859
17 | sfrerarer | e | enfeqamer | 899 st 1522.918 0.1523
18 | sferarer | e | enfemmmeer || 894 frefr 1355.706 0.1356
19 | emmer | mver | enfaer | 877/ frsft 2182.57 0.2183
20 | sfrerarer | aer | enferamsei | 877 frsft 1524.98 0.1525
21 | sfrrarer | aver | enfegamsei | 853/4 freft 504.009 0.0504
22 | sfrrarer | aer | enfegamsei | 853/3 freft 516.726 0.0517
23 | sfrerarer | aer | enfegamsar | 853/ freft 368.079 0.0368
24 | sfrerarer | aer | enfewwmer | 1448 frsft 1093.924 0.1094
25 | sfemer | aver | efmreer | 853 it 306.929 0.0307
26 | <fieraret qAET | AT 851 sy 544.726 0.0545

T IRT 17,470.31 1.7472

[T, /. 3T (AT [UH TIS T /443599200 9TT-20]
TSiE ATaread, §T Tt Tt (Hat)

MINISTRY OF RAILWAYS
[North Western Railway (Construction Organization)]
NOTIFICATION
Jaipur, the 16th October, 2025

S.0. 4690(E).—In exercise of the powers conferred by sub-section (1) of section 20A of the Railway
(Amendment) Act, 2008(11 of 2008) and the Railway Act, 1989 (24 of 1989) hereinafter referred to as the said Act.
The central Government, after being satisfied that for the public purpose, the land, the brief description of which has
been given in the schedule annexed hereto, is required for execution, maintenance, management and operation of
Special Railway Project of namely: " Ajmer — Chanderiya (178.28 Km.) Doubling Project (Special Railway
Project) in Ajmer Division State of Rajasthan hereby declares its intention to acquire such land;

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act;

Every such objection shall be made to the competent authority, namely, Sub Divisional officer, Banera,
District Bhilwara, Rajasthan in writing and shall set out the grounds thereof, and the competent authority, shall give
the objector an opportunity of being heard, either in person or by legal practitioner and may, after hearing all such
objections and after making such further enquiry, if any, as the competent authority thinks necessary, by order, either
allow or disallow the objections;

Any order made by the competent authority under sub-section (2) if section 20D of the said Act shall be
final;
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The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of the land to be acquired, with or without structure for Special Railway Project namely "Doubling
between Ajmer-Chanderiya section (178.28km)” of Ajmer Division of North Western Railway”.

Survey Acquired Acquired
Sr. Name of Name of . Type of Area
No. Disritct Tehsil Village Name No./g(l)lasra Land (in Sﬁ] re:/l tr.) (in
) ’ j Hact.)
1 Bhilwara Banera RAYLA 2440 Govt. 157.679 0.0158
2 Bhilwara Banera RAYLA 2442 Govt. 1252.244 0.1252
3 Bhilwara Banera RAYLA 4263/2442 Govt. 253 0.0253
4 Bhilwara Banera RAYLA 2442/1 Govt. 479.696 0.0480
5 Bhilwara Banera RAYLA 2442/2 Govt. 1137.953 0.1138
6 Bhilwara Banera RAYLA 1085 Govt. 294.621 0.0295
7 Bhilwara Banera RAYLA 1081/23 Govt. 90.936 0.0091
Total 3,666.13 0.3667

8 Bhilwara Banera RAYLA 2441 Private 1280.116 0.1280
9 Bhilwara Banera RAYLA 1084 Private 860.646 0.0861
10 Bhilwara Banera RAYLA 1083 Private 1722.923 0.1723
11 Bhilwara Banera RAYLA 1082 Private 807.543 0.0808
12 Bhilwara Banera RAYLA 1082/14 Private 12.127 0.0012
13 Bhilwara Banera RAYLA 1082/10 Private 51.85 0.0052
14 Bhilwara Banera RAYLA 1082/7 Private 22.414 0.0022
15 Bhilwara Banera RAYLA 1082/2 Private 85.161 0.0085
16 Bhilwara Banera RAYLA 1082/6 Private 221.746 0.0222
17 Bhilwara Banera RAYLA 1082/3 Private 311.53 0.0312
18 Bhilwara Banera RAYLA 4597/1082 Private 110.565 0.0111
19 Bhilwara Banera RAYLA 4596/1082 Private 95.965 0.0096
20 Bhilwara Banera RAYLA 4595/1081 Private 631.782 0.0632
21 Bhilwara Banera RAYLA 4594/1081 Private 656.173 0.0656
22 Bhilwara Banera RAYLA 1081/3 Private 399.532 0.0400
23 Bhilwara Banera RAYLA 1081/24 Private 098.142 0.0998
24 Bhilwara Banera RAYLA 4534/4503 Private 333.423 0.0333
25 Bhilwara Banera RAYLA 1081/7 Private 348.352 0.0348
26 Bhilwara Banera RAYLA 1081/16 Private 157.185 0.0157
27 Bhilwara Banera RAYLA 1081/17 Private 331.014 0.0331
28 Bhilwara Banera RAYLA 1081/9 Private 631.685 0.0632
29 Bhilwara Banera RAYLA 1081/25 Private 419.092 0.0419
Total 10,488.97 1.0489
1 Bhilwara Banera BERA 95 Govt. 2488.771 0.2489
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2 Bhilwara Banera BERA 94 Govt. 278.106 0.0278
3 Bhilwara Banera BERA 93/2 Govt. 52.798 0.0053
4 Bhilwara Banera BERA 317/1 Govt. 837.926 0.0838
5 Bhilwara Banera BERA 91 Govt. 10553.309 1.0553
6 Bhilwara Banera BERA 92 Govt. 1765.773 0.1766
7 Bhilwara Banera BERA 447 Govt. 1163.672 0.1164
Total | 17,140.36 | 17141

8 Bhilwara Banera BERA 412 Private 1549.465 0.1549
9 Bhilwara Banera BERA 415 Private 754.058 0.0754
10 Bhilwara Banera BERA 421 Private 223.6 0.0224
11 Bhilwara Banera BERA 422 Private 417.351 0.0417
12 Bhilwara Banera BERA 423 Private 444.473 0.0444
13 Bhilwara Banera BERA 424 Private 318.457 0.0318
Total | 3707404 | ¢.3706

1 Bhilwara Banera LAMBIYAKALA 1451 Govt. 5747 0.0057
2 Bhilwara Banera LAMBIYAKALA 1447 Govt. 51.08 0.0051
3 Bhilwara Banera LAMBIYAKALA 725 Govt. 2178.904 0.2179
4 Bhilwara Banera LAMBIYAKALA 1453/1 Govt. 14744.937 1.4745
Total 17,032.39 1.7032

5 Bhilwara Banera LAMBIYAKALA 1445 Private 1232.991 0.1233
6 Bhilwara Banera LAMBIYAKALA 1443 Private 297.903 0.0298
7 Bhilwara Banera LAMBIYAKALA 3272/1442 Private 42.842 0.0043
8 Bhilwara Banera LAMBIYAKALA 1442 Private 359.294 0.0359
9 Bhilwara Banera LAMBIYAKALA 1441 Private 304.249 0.0304
10 Bhilwara Banera LAMBIYAKALA 1438 Private 1087.782 0.1088
11 Bhilwara Banera LAMBIYAKALA 1437 Private 233.664 0.0234
12 Bhilwara Banera LAMBIYAKALA 1417/2 Private 385.322 0.0385
13 Bhilwara Banera LAMBIYAKALA 1417/1 Private 365.516 0.0366
14 Bhilwara Banera LAMBIYAKALA 1416 Private 753.073 0.0753
15 Bhilwara Banera LAMBIYAKALA 1415 Private 628.037 0.0628
16 Bhilwara Banera LAMBIYAKALA 900 Private 1859.071 0.1859
17 Bhilwara Banera LAMBIYAKALA 899 Private 1522.918 0.1523
18 Bhilwara Banera LAMBIYAKALA 894 Private 1355.706 0.1356
19 Bhilwara Banera LAMBIYAKALA 877/1 Private 2182.57 0.2183
20 Bhilwara Banera LAMBIYAKALA 877 Private 1524.98 0.1525
21 Bhilwara Banera LAMBIYAKALA 853/4 Private 504.009 0.0504
22 Bhilwara Banera LAMBIYAKALA 853/3 Private 516.726 0.0517
23 Bhilwara Banera LAMBIYAKALA 853/1 Private 368.079 0.0368
24 Bhilwara Banera LAMBIYAKALA 1448 Private 1093.924 0.1094
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25 Bhilwara Banera LAMBIYAKALA 853 Private 306.929 0.0307
26 Bhilwara Banera LAMBIYAKALA 851 Private 544.726 0.0545
Total 17,470.31 1.7472

[F. No. NWR/HQ/S&C/443599200 Vol XX]
RAJEEV SHRIVASTAVA, Chief Administrative Officer (Construction)
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